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Report of Working Group ou Industriali-
sation of Jlaekward Areas 

316. SHRI SEZHIYAN 
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AND COMPANY AFFAIRS be pleased to 
Slate: 

(a) whether the' W.>rking Group 01) 

the Incentives ror starting industries in back-
ward areas bas since submitted I's r.port ; 

Will the Minister or INDUSTRIAL (b) If so, Its main recommendations; 
DEVELOPMENT, INTERNAL TRADE aud 
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(c) the recommendations which have 
since been accepted and implemented by 
Government ? . 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F.A. 
AHMED). (a) Yes, Sir. 

(b J The recommendations or the Work-
ing Group are indicated in chapter III or the 
Report which has already been placed on the 
Trade or the House during the last session. 

(c) The report submitted by the Work-
ing Group has been rererred by the Nation-
al.Development Council to its Committee 
for detailed coosideration. 

IU CIa .. Coaches 

317. SHRI N.K.P. SALVE: Will the 
Minister of RAILWAYS be pleased to state : 

(a) the number or III class coaches 
build in Air-conditioned coaches: 

(b) the ratio of total availability of III 
class coaches on Indian Railways and their 
ratio to higher classes ; and 

(c) whether Government have any pro-
posal to allot more funds for building III 
class coaches and to start more and more 
exclusive Janta trains to stop over-crC'wding 
in'trains? 

THE MINISTER OF RAILWAYS 
:(DR. RAM SUBHAG SINGH) <a) 
During the last three years. on an 
average 453 rull III class and 283 portlal III 
coaches were build per year. The ratio 
or III class to I class and Air-condi-
tioned class coaches built, has been 4.74: 1. 

(b) Ratio of availahility of III class 
coaches to total availability of passenger 
coaches is 72 :100. The ratio of III class to 
higher class coaches is 3.89 : 1. 

(c) It is proposed to con tinue procure-
ment of III class coaches including sleepers 
within the resources available. 

Additional Janata trains exclusively with 
UI class accommodation will be introduced 
having regard to availability of requiSite re-
SOurcCl by way of rolling stock, line capacity 

etc. and as justified by the overall pattern of 
traffic on different routes/sections. 

Resignation of Bibar Advocate General 

318. SHRI N. K. P. SALVE: Will 
the Minister of LAW AND SOCIAL WEL-
FARE be pleased to'state : 

(a) whether details have been received by 
his Ministry In respcot of the circumstances 
and the background in which the 
Advocate General of Bihar had submitted 
his resignation; and 

(b) Ir so, whether Government would 
lay a report on the same on the Table of the 
House? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(SHRI M. YUNUS SALEEM): (a). No, 
Sir. 

(b) The question does not arise. 

Price Control on Engineering Products 

319. SHRI S. K. TAPURIAH: Will 
the Minister of INDUSTIAL DEVELOP-
MENT, IETERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state: 

(a) whether it is a fact that there is a 
price control on many engineering products 
like bicycles, mo!or cars etc; 

(b) whether it is also a fact that in 
recent months Government have not permit-
ted the manufacturers of these products to 
raise prices; 

(e) whether it is also a fact that there 
is no corresponding price restraint on impor-
tant raw materials that go into the production 
of these end-products; and 

(d) whether It is a fair to control the 
prices of an end-product without a similar 
restraint on important raw materials? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) I (a). Government, at present. 




